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NHRC notice
to U.P. over
man’s death

SPECIAL CORRESPONDENT
NEW DELHI

The National Human
Rights Commission on
Wednesday issued a notice
to the Uttar Pradesh
government over the
death of a migrant worker
due to starvation in
Saharanpur while he was
walking from Ludhiana to
his home in Hardoi. The
19-year-old, Vipin Kumar,
died after walking for six
days, covering 350 km.
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HHRC:Denial
ofsurgeriesis
rightsviolation
CHANDIGARH, MAY 27

The Haryana Human Rights
Commission (HHRC) on
Wednesday took suo motu
cognisance of Tribune story on
cancellation of 5,000 surgeries
at PGIMS Rohtak, ‘Covid
shadow on surgeries too, 8K
cancelled at PGIMS', pub-
lished on May 26 and told ACS
Health to submit a report on
the surgeries and OPD servic-
es provided in lockdown.

The HHRC observed that
more than 1.8 lakh major and
minor surgeries are being car-
ried out every year by the
PGIMS Rohtak and if it is so,
then equal number of
major/minor surgeries might
have been carried out every
year at various civil hospitals
in the state. “The Health
Department should not cancel
the surgeries under the shad-
ow of Covid..Not performing
surgeries..is a violation of
human rights of the general
public at large,” commented
the HHRC in its order — TNS
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SHRCpullsup
officials as 40
kids fall sick

Seeks report on how pani puri stall, where the
children ate, was operating during lockdown

EXPRESS NEWS SERVICE
i@ Hyderabad /Adilabad

FOLLOWING the tragic inci
dent of 40 children falling ill
after having contaminated
pani puri from a vendor in
Adilabad, the State Human
Rights Commission (SHRC)

has stepped in and
sought a report from
the Municipal Com-
missioner of Adil-
abad and Superinten-

\J

as to how the unauthorised
sale of food was being al-
lowed in Adilabad. The SHRC
hasalso asked for a report on
the health status of the
children.

22 persons fall sick after
having prasadam

Twenty persons, includ-
ing eight children, fell
sick after eating pras-
adam at Shyam Naik
tanda in Utnoor man-

dent of Police, dal on Wednesday:
Adilabad, on how They wereamong
such a stall was op- SPas :dtu the other members
erating during the Respo of the Banjara com-
lockdown. The SHRC has munity who offered
The incident oc- asked the prayers to Jagad-
curred on May 25 Superintendent of ambaDevion Tues-
when children ate Policetorespond day night.
pani puri from the as to how the The goat that was
stall and had vomit- unauthorisedsale sacrificed for the
ing and loose mo- offoodwasbeing goddesswas cooked
tions. They were allowed in and served as
taken to the govern- Adilabad. It has prasadam.
ment hospital for also asked fora On Wednesday
treatment. Balala report on the morning, the lefto-
Hakkula Sangham health statusof  ver food was eaten
took up the issue the children by these 22 persons

with the Commis-
sion to ensure that
such an incident, which is in
violation of the lockdown, is
investigated.

Apart from seeking the re-
port by August 1, the SHRC
has asked the SP to respond

after which they

fell sick owing to
food poisoning. As soon as
theystarted vomiting, the vil-
lagers shifted them to ahospi-
tal at Utnoor, while two chil-
dren were taken to RIMS
Hospital for treatment.
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NHRC notice to chief

secy over migrant’s
death due to hunger

LUCKNOW: The National Human
Rights Commission (NHRC) on
Wednesday issued anotice to the
UP chief secretary after taking
suo motu cognizance of a media
reportthata 19-year-old migrant
worker, Vipin Kumar, died in
Saharanpur due to hunger after
walkingsixdaysfrom Ludhiana
and covering 350 kilometres on
hisway home to Hardoi districtin
UP,the commission’s spokesper-
son saidinapressstatement.
The NHRC spokesperson said
areport was sought from the UP
government within four weeks.
The state government was
directed toprovide details of the
present status of migrant labou-
rers from UP stuck in different
statesbut willingtoreturnhome,
aswellasmeasures taken by the
state government toensure their
smooth journey, he said. The
commission described the

migrant worker’s death asa seri-
ousissue of human rights viola-
tion. [t wasnot thefirsttime that
the commission hadcomeacross
such an incident relating to the
painful condition of migrants, the
spokesperson said.

It further observed that the
media had reported the UP gov-
ernment had issued an order to
provide shaded shelter, food and
drinking water tomigrant labou-
rers at toll plazas on national
highways. However, it seemed
that announcements by govern-
ment were not being imple-
mented on the ground due to
which the migrant labourers
were still suffering, the spokes-
person said.

Accordingto the media report,
Vipin Kumar used to work at a
shopinLudhiana. Hehadstarted
walking to his home in Sursa,
Hardoion May 12. He walked for
six dayswithout food. After cov-
eringover 350 kilometres, hefell
ontheroadnear Saharanpur, the
report added. An ambulance
driver spotted him and rushed
him to adistrict hospital wherehe
died. In their report, the doctors
said Vipin died of hunger.
According to the media report,
Vipin hadinformed hisfamilyon
May 12 that he was returning
home. Hisfather, asmentioned in
thenewsreport, stated that Vipin
hadnootheroptionbuttowalk as
government transport was not
available . The report also men-
tioned thatthefamily receiveda
phonecall from thehospital from
Saharanpur about Vipin’s ill-
ness. The next day, the family
receivedaphonecallthathehad
died due to hunger. The villagers
reportedly collected money for
the family so that they could
bringthe body home, the spokes-
person said. HTC
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Police brutality

led

to 12 deaths: NGO

Murali Krishnan

= letters@hindustantimes.com

NEWDELHI:Public police beatings
for alleged violations of restric-
tions causedthe deaths of 12 peo-
pleinvarious parts of the coun-
try in the first five weeks of the
nationallockdown, accordingto
a report by the non-government
organisation (NGO) Common-
wealth HumanRights Initiative
(CHRI) released on Tuesday.

Three of the 12 deaths were
suicides committed by the vic-
tims becausethey couldn’t stand
the humiliation of the public
beatings,said the study, which
tracked suchdeaths from March
25 to April 30, based on media
reports.

Out of the 12 deaths, three
each were reported from Uttar
Pradesh and Andhra Pradesh.
Madhya Pradesh reported two
deaths ; One death each took
place in Maharashtra, Tamil
Nadu, West Bengal and Punjab.

CHRI identified the 12 people
as Luvkush, Mohammad Riz-
wan, Roshan Lal (UP), Bansi
Kushwahaand Tibu Meda (MP),
Shaikh Mohammed Ghouse,
Veerabhadraiah, Peddada Srini-
vas Rao (AP), Sagir Jamil Khan
(Maharashtra), A Abdul Rahim
(TN), Lal Swami(WB)and Bhu-
pinder Singh (Punjab).

Bhupinder Singh, Peddada

Srinivasa Rao and Roshan Lal
committed suicide.

Three persons who were
arrested-- two of them on char-
ges unrelated tothe violation of
lockdownrestrictions --alsodied
inpolice custody during thelock-
down. The three were from
Andhra Pradesh, Karnataka and
Maharashtra.

CHRIhassentapetitiontothe
National Human Rights Com-
mission (NHRI) to investigate
these 15deaths.

CHRI called for an independ-
ent inquiry into the deaths so
thatthe police are held accounta-
ble for use of excessive force in
enforcing the lockdown.

CHRIbelievesthe NHRC will
investigate the alleged fairly and
effectivelytofix accountability,
DevikaPrasad, program head of
police reforms at CHR,said.

“The policein India continues
tofunction with the colonial out-
look of protecting the state/
regime in power from the people.
Hence, constitution and rule of
law take the backseat and the
police wield their lathi at the
slightest provocation. Moreover,
the police is viewing the lock-
downanditsimplementation as
alawand order problem and not
as a public health necessity,”
said senior resident fellow at the
Vidhi Centre for Legal Policy,
Alok Prasanna Kumar. .
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NHRC notice
to U.P. over
man’s death

SPECIAL CORRESPONDENT
NEW DELHI

The National Human
Rights Commission on
Wednesday issued a notice
to the Uttar Pradesh
government over the
death of a migrant worker
due to starvation in
Saharanpur while he was
walking from Ludhiana to
his home in Hardoi. The
19-year-old, Vipin Kumar,
died after walking for six
days, covering 350 km.
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